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Study of Indian Banking System 

2795, SHRI GHUFRAN  AZAM: 

DR. JINENDRA KUMAR JAIN: 

SHRIMATI   SUSHMA 
SWARAJ: 

Will the Minister of FINANCE be pleased 
to state: 

(a) whether Government's attention has 
been drawn to a newsitem captioned "Indian 
banking system unviable" as reported in the 
Economic Times of the 20th July,   1992; 

(b) if so, whether ths World Bank and 
RBI have jointly conducting a study on the 
Indian banking system and found that there is 
deterioration in the quality of banking 
system; and 

(c) if so, what are the details of the study 
report and the reaction of Government 
thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI DALBIR 
SINGH): (a) to (c) The information is being 
collected and will be laid on the Table of the 
House. 

Chambers of Commerce and Industry's 

suggestion on Taxation 

2796. SHRI P. UPENDRA: Will the 
Minister   of   FINANCE   be   pleased      to 
state: 

(a) whether it is a fact that several 
Chambers of Commerce and Industry in the 
country have advocated single point. single-
tax and single authority system, instead of 
the present arrangements; and 

(b) if so, what is the reaction of Gov-
ernment to these  suggestions? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
RAMESHWAR THAKUR): (a) and (b) 
Representations had been received from 
Trade Industry, and Chambers of Commerce 
for introduction of single-point sales tax. 
Sales tax is a State subject and it is an 
important source of revenue for the States. It 
is for the States to take up 

and decide the changes, if any, repaired in  
their   respective  Sales Tax and other 
State tax laws.  

 


